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the NDF from some criminal cases. I had written a letter to the Home 
Minister, here also. But, now the NDF is behind this terrorist attack. Some of 
the ruling partners of the UDF Government in Kerala, like the Muslim 
League, who have an alliance with the NDF...(Interruptions)...In view of this, 
Sir, I would request the Government to take appropriate steps so that such 
incidents do not occur in future.   ...(Interruptions)... 

MR. CHAIRMAN:   I think, that is enough. 

SHRI A. VUAYARAGHAVAN : Sir, some urgent steps should be 
taken in this regard, to avoid such incidents in future. ...(Interruptions)...The 

Central Government is deputing a Minister there. ...(Interruptions)... My 
humble request is that the State should not be divided on communal lines. 
...(Interruptions)... Urgent steps should be taken by the Central Government 
in this regard.   ...(Interruptions)... 

MR. CHAIRMAN: Please sit down. ...(Interruptions)...Take your 
seat.   ...(Interruptions)... 

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE 
AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI O. RAJAGOPAL): Sir, the issue raised by the hon. 
Member, Shri Vijaya Raghavan, is a serious one. The Government of India is 
aware of that. Therefore, the Minister of State for Home Affairs, Shri I.D. 
Swami, has gone to Kerala, today. He would be visiting the place, where this 
incident took place. It has also been scheduled that he would be having 
discussions not only with officials, but with the Chief Minister also on the 
very same issue, which the hon. Member has raised. After his return, I will 
convey the feelings of the hon. Member. 
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We have to take up the Electricity Bill. ...(Interruptions)... We have to go 
ahead. ...(Interruptions)... Shri Jibon Royji, I have to take up the Electricity 
Bill now....(Interruptions) (Interruptions)...Now,   I   am   going   to   take   
up   the Electricity Bill. ...(Interruptions)...Now, we have the introduction of a 
Bill. ...(Interruptions)... Shri O. Rajagopalji will introduce the Merchant 
Shipping' (Amendment) Bill, 2003. 
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Rajagopalji, introduce the Bill
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